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Fly in Milk Bottle

633, Shri Mohammad Elias: Will’

the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that a fly

wag found in the bottle of milk sup-
plied by the Delhi Milk Scheme in
early August last to the Minister of
Health; and

(b) if so, whether any action has
been taken against the Milk Scheme
authoritieg for such a lapse?

The Deputy Minister in the Minis-
try of Food and Agriculture
Shahnawas Khan): (a) and (b).
‘The Private Secretary to the Minister
for Health wrote to the Delhi Milk
Scheme on 22nd July, 1964 indicating:
that the Minister had found “a couple
of flies or ants which could be' seen
at the top if one shakes the bottle
slightly” in a milk bottle purchased
from a Delhi Milk Scheme booth.

The milk bottle was examined in
the Quality Control Laboratory ‘of
the Delhi Milk Scheme. The report
of the Chief Quality Control Officer
showed that there was no fly or ant
in the milk bottle though some dis-
coloured milk fat was found. Ins-
tructions for cleaning up all parts of
machinery to ensure that discoloured
milk fat and extraneous matters like
ants will not be introduced in: the
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milk were issued on the basis of this
report.

Khadj and Village Industries Com-
mission: Uttarakhand:

634. Shri E, Madhusudan Rao: Wilt
the Minister of Social Security be
pleased to state:: ~

(a) the development and progress
of the work done by the Khadi &
Village Industries Commission in
Uttarakhand area for which a new
unit was created sometime back; and

(b) the programme chalked out by
this unit for 1964-65?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):

(a) A statement is laid on
the Table of the House, [Placed
in Library. See No. LT-3133/64].

(b) The programme for 1964-85,
envisages production of cotton and
woollen Khadi, distribution of woel
for- self-sufficiency purpose and the
development of the village industries
programmes.

Khadi and Village Industries Com-
mission and Khadi Gramodyog
" Kendra

635 Shri Dasaratha Deb:.
Shri Biren Dutta:

Will the Minister of Social Seow-
rty be pluased to state:

(a) the names of the organisations
that: received finencia] assistance from
Government through the Khadi and
Village Industriess Commission and
Khadi Gramodyog Kendra during
1958-59, 1959-60, 1960-61 and 1961-62;

(b)- the emount of such assistance
given to each of them;

(c) the mames of the organisations
who after receiving such wsaistance
have ceased fumctioning; and.
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(d) the steps taken for the realisa-
tlon of the loans advanced to such
organisations? )

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
%0 (c). The Commission extends finan-
oial assistance to Statutory State
Khadi and Village Industries Boards,
0o more than a thousand registered
institutions and nearly 15,000 co-
operative societies. It will, there-
fore, take -a considerable time to
oollect the information.

(d), The Iollowing steps are taken
for the realisation of the loans ad-
vanced to the institutions, State
Boards and Co-operative Societies
financed by the Commission direct-

(i) A Specialy Recovery Section
has been set up with the
Deputy Chief Executive Ofi-
cer of the Commission in-
charge. A monthly report
regarding the recovery of
loans is submitted by him to
the Commission.

(il) For recovery of loans from
the State Boards, the Chair-
men of various State Boards
are addressed by the Vice-
Chairman of the Commission.

(iii) Assistance of the Registrars
of the Co-operative Gocieties
is sought for the recovery of
loans from the Co-operative

(iv) Filing of civil suits and cri-
minal complaints against ins-
titutions.

(v) Efforts are made to under-
stand and analyse difficulties
of the institutions in repaying
overdues loans and, where
feasible, revival of activities
is encouraged by granting
financia]l assistance.
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Ambar Charkhas in Tripura

Shri Dasaratha Ded:
“"-{sm Biran Dutta:

Will the Minister of Social Secu-
rity be pleased to state:

(a) the tota] amount spent on the
functioning of Amber Charkhas in
Tripura up to December, 1963;

(b) the names of the places where
Ambar Charkha centres have been
started;

(c) the number of such charkhss
now operating;

(d) the total monthly output from
such charkhas; and

(e) the total number of men and
women employed in these charkhas?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Ra0):
(a) to (e). Information is being col-
lected and will be placed on the
Table of the House in due course.

o Ty wfy on

637. St Qo ®Wlo WTEATW : W7
g war i TR ag qE # wr
w3 fF .

(%) s g qwifer gE®
gy oot £ gl Y e A0 g
AT e pram g ;SR

(w) war wfesy & x@  Teawy WY
67 & fAT TR ¥9 S wEW
T F7 faeew Y ?

wra oW pfa swrem § 39t
(sft grwrm wt) ¢ (¥) 31 W
1964 &% ¥fY Wi ®' wEge’ W
AT A w9 9YE &) g 8. 77
wrw Tyt ¥ gt gk o





